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years 1967-68 and 1968-69 in the form of 
loans and grants under various heads ; 

(b) the total amount given to that State in 
the form of loans and grants since the 
achievement of independence ; and 

(c) whether the repayment of the loans 
given to the State and the payment of interest 
due from them are being made regularly by 
that State each year since the loans became re-
payable ?] 
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THE DEPUTY PRIME MINISTER AND 

MINISTER OF FINANCE (SHRI   MORARJI  
R.   DESAI) :  (a) 
and (b). A statement is laid on the table of the 
House. 

†[  ] English translation. 
6—2 RSSND/69 

(c) No, Sir. The State Government had last 
year approached the Government of India for 
postponement of recovery of dues on account 
of repayment  of Central  loans  and 
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payment of interest charges until the end of 
1968-69 which was agreed to. 

STATEMENT 

(a) Financial assistance provided to the 
Government of Jammu & Kashmir in 1967-68 
and 1968-69. 

  


